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Demolition of Shops in Chandigarh

6522. SHRI SHRICHAND GOEL:
Will the Minister of HOME AFFAIRS
be pleased to state:

‘(a) whether it is a fact that the
Administration of Chandgarh has de-

. molished Patel, Janta and Randhawa

markets with bulldozers and has.
forcibly ejected the shopkeejers; and:

(b) whether it is a fac tthat suffi-
cient notice was not given to the:
shopkeepers before ejecting them?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI VIDYA CHARAN SHUKLA):
(a) and (b). The unauthorised
squatttrs of Patel, Janta and
Rondhawa markets numbering about
145, 70 and 68 respectively were re-
moved by the Chandigarh Adminis-
tration after the notices given to them
under Section 173 of the Punjab
Munieipal Act, 1811. The squatters
complied with the notice and vacated .
the site. After the site had been.
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cleared by the encroachers = bull-
dozer was used to level the ground to
make it fit for further use.

U.G.C, Grades of Pay to Teachers of
Privately Managed Schools/Colleges

6523. SHRI SHRICHAND GOXL:
Will the Minister of EDUCATION be
pleased to state:

(a) whether Government have re-
ceived some representation from the
Union Territory Administration of
Chandigarh regarding the grant of
University Grants Commission grades
to the teachers of privately managed
Colleges and Schools in Chandigarh;
and

(b) if so, the action taken thereon?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION
(SHRI BHAGWAT JHA AZAD): (a)
Yes, Sir.

(bY The matter is under considera-
tion.

Linguistic Survey of India

6524, SHRI SHIVA CHANDRA
JHA: Will the HOME MINISTER be
pleased to state:

(a) whether Government propose
to undertake a new linguistic survey
-of India;

(b) if so, when; and

(c) what ig the present population
of the Maithili speaking people in
India and in which district of Bhar
they predominatep

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI K. S. RAMASWAMY): (a)
No, Sir,

(b) Does not arise,

(c) According to the 1961 Census,
4,984,811 persons in India returned
Maithili as their mother tongut
“Maithili ‘speaking people predominate
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in Darbhanga and Saharsa Districts
of Bihar where they constitute more
then 65 per cent of the total popula-
tion of each of these districts.

Phizo’y contact with Lachit Sena eof
Assam

6525. SHRI SHIVA CHANDRA JHA:
Wil] the Minister of HOME AFFAIRS
be pleased to state:

(a) whether it is a fact that Mr.
Phizo is in contact with the Lachit
Sena in Assam; ang

(b) if sc, the reaction of Govern-
ment in this matter?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI VIDYA CHARAN SHUKLA):
(a) and (b). The Government have no
such information.

Explosives used in Gauhati-riots

6526. SHRI BENI SHANKER
SHARMA: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether it is a fact that some
rare explosives are believed to have
been used in cases of arson during
the Republic Day disturbances in
Gauhati;

(b) whether the bricks of a factory
burnt down during the disturbances
were found to have melted into a
glassy substance which was possible
only in a temperature of more than
1,000 degree C; and

(¢) if so, the outcome of the investi-
gations made in this regard and the
action taken in the matter?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI VIDYA CHARAN SHUKLA):
(a) to (c). Information is being col-
lected and will be placed on the Table
of the House.





